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SINDHU TRADE LINKS LIMITED
Regd. Office: 124, Transpart Centre, Rohtak
) jabi Bagh, New Delhi -110035
CIN: L63020DL1992PLC 121895
NOTICE
Notice is hareby given that pursuant to
Reqguiation 29 read with Regulation 47 of the
Securities and Exchange Board of India (Listing
Obligations and Disclosure Requirements)
Regulations, 2018, the mesting of the Board
of Directors of the Company will be con;osmd
on , 13th , 2023 at 05,00
Rl.“:lmmidu mm the Standalone
& Consalidated Unaudited Financial Results
of the Company for the Quarter & Nine Manths
ended on 31st December, 2022 at the
Corporate Office of the Campany at 7th Floar,
701, Tower A, Signature Tower, Sactor - 30,
Guragram - 122002 through hybrid mode
{physically and virtually).
This said information Is also available on the
Company's website at www.sindhutrade,com
and may aiso be available on the websile of
the stock exchange at www bsaindia.com,
By the order of the Board
For Sindhu Trade Links Limited

Sdl-
Suchi Gupta
Place: Guru gam Company Secretary

Date: 07.02.2023 & Compliance Officer
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LEKHRAJ BAJAJ
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